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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH     

 

    

HOME DEPARTMENT 
 

Notification 
 

   Ladakh, the 12th of May, 2026. 
 
 

 

S.O. 189.— In exercise of the powers conferred by  the sub-section (1) of Section 14 of the 

Bharatiya Nagarik Suraksha Sanhita, 2023, read with S.O. 2506 (E) dated: 28.06.2024 issued by 

the Ministry of Home Affairs, Government of India; the Administration of Union territory of 

Ladakh hereby appoints the following Deputy Commissioners of the districts specified in column 

(2) of the said Table as Executive Magistrates for the respective districts, and also confers upon 

them all the powers and functions of a District Magistrate under the said Sanhita. 

 

Sr. 

No 

District Empowered officer 

1.  Sham Deputy Commissioner, Sham as District Magistrate 

 

 लद्दाख, 12 मई, 2026  
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भारत सरकार 
GOVERNMENT OF INDIA 
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2.  Nubra Deputy Commissioner, Nubra as District Magistrate 

 

3.  Changthang Deputy Commissioner, Changthang as District Magistrate 

 

4.  Zanskar Deputy Commissioner, Zanskar as District Magistrate 

 

5.  Drass Deputy Commissioner, Drass as District Magistrate 

 

 

The District Magistrates shall exercise jurisdiction within the territorial limits of the respective 

districts as notified vide Revenue Department Notification No. S.O. 180 dated 27.04.2026. 

 

 

By order of the Lieutenant Governor, Union territory of Ladakh. 

 

 

                                                                                                                   Sd/- 

(आशीष क ुं द्रा, भ प्र से / Ashish Kundra, IAS) 

म ख्य सचिव / Chief Secretary 

प्रशासचिक सचिव /Administrative Secretary 

 

 

 

 

 

 

 

 

 

(ताशी डोल्मा, जे.के.ए.एस./ Tashi Dolma, JKAS 

चवशेष सचिव/ Special Secretary) 

 

  

 

 

 

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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